
Govcmmcnt of Jammu and lGshmir
pepartment oi L",r, Jroi"" and Parliamentary Affairs

' Civil Secreuriat
Srinagar/Jrmuu

ttt'tt

Subject:-Litigstion Reforms and effective monitoring of Liligltion in Union territory of

Jammuandl&shmir.Appointmentofofficcrlncharg(olC)Litigation.

GOVERNMENT ORDER NO:{OtIJK (LD ) of 2026

DATED:- 0l - 04 - 2025

Sanction is hereby accorded to the appointment of Officer's of

Public works(R&B) Department as olficer In charge (oIC) Litigation for the

cases mentioned in annexure to this Covemment Order including Contempt

Petition if any, pending before Hon'ble Suprcme Courr of India/Hon'ble High

Court of J&K and Ladakh/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be

g,overned by the provisions of Govemmenl Order No' 1673-JK(LD) of 2021

dated 24.03.2021.

By order of Government of Jammu rnd Kashmir'

No:-LAW-OIC/412026

Copy to the:'

sd/-
(Achrl Sethi)

Commissioncr/Secrct ry to Government

Datcd:'01 - M -2026

ChicfSecrctarY

0l
tr-

(Reyaz Ali

l. Lcsrncd Advocarc Gcncral. J&K'

i. tJ""ip"r Sccrrlsry to Hon'blc Licutcnmt covcmor' Raj Bhawan'

f. roio, S""r",uo (JiK), Ministry of Homc Aftirs' Govrrnmcnl of lndia'

l. i"gi.* o"ncral, High Court of J&K rnd l-'a&klr' Jammu/Srinagpr'

S. nii"ip.f S**"ty to Hon'blc Chicf Justicc' High Court of J&K snd L'dakh

6. Principal Sccrcbry to Gov'mmcnt' PW(R&B) DcPsftnrnt'

7. Dircctor Litigstion ' Srinsgrr/ Jsmmu'

t. Law Olliccr conccmcd

9. Officcr ln Charye LitigEtioo(Olc)'

io. prir",. s."t"*y to chicf sccrrtary for information of

I I . Priyare Sccrerlry to Commhsioncr/ Sccrasry Lslr

12. lnchu8e wcbsile.

13. Govcrnmcnt dcr filc'

14. Conccrncd filc.

- DePutY Legal Rancmbranccr

v



OICS.
No.

tle of the case

h. Mohib Ali Bukhari' Under
cc to Government

I 12026 titled Er. Imtiyaz Ahmad Mir Vs
of J&K and others

A No.
nion T

t,l eer. R&B Division, ShoPian,
r. Maqsood Shali Basu, Executive2 PC No. 3l 5212023 titled Mohammad Yousu

raboo V/s UT of J&K and others
f

En BudR&B Divisionnecr
f,r. Zubair Ahmad Dar, ExecutiveO.ANo.7212026 titled Mohd. Rajab Dar and

others Vs Union Territory of J&K and others.
.l

n Nowsheralnecr R&B Division
r.Mohd Qasim' Executive,l A No. 1300/2025 titled Parshotam Singh

ersus Union Territ
r. Jyotika Sambyal, Executive

Engineer, Public Works @&B)
urcnt DivisionDc

.A.No.41212025 titled Kuldeep Singh Versus

Union Territory of J&K and others.
5

r.Fareed Ahmad Khan Executive
ngineer R&B Division Dalgate'

6 PC No. 854/2022 titled Naseema Bano and

hers Vs Union Territory of J&K and others.

h. Hamid Hameed, Under
Secretary, PW (R&B) DePartment'

OA No. 1685/2025 titled Sahil Gupta Versus

Union Territory of J&K and others.
1

Annexure to the Government Order No:- 4081-JK(LD\ of 2026 dated 01.04.2026.

of J&K and others.


